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ORDER
Learned counsel for the parties are present. Learned counsel have made a joint request to the

effect that C.P. Nos. 128(ND) 10 & 04(ND) 10 are subjudice before court No. 3. They have proceeded to
state that these two matters including C.P. Nos. 85(ND) 12 and 100(ND) 14 involve common questions of
law and, therefore, need to be heard and determined by the same Bench.Taking into consideration the
joint request of the learned counsel for the parties, the petitions be placed before the Hon'ble

President, NCLT for soliciting further future directions of his Lordship.
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